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CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCH, KOLKATA

t

j
O. A/350/433/2021 Date of Orders 21.04.2021

Coram: Hon’ble Ms. Bidisha Baneijee, Judicial Member
Hon’ble Dr. (Ms.) Nandita Chatterjee, Administrative Member

SURENDRA KUMAR MAHATO "Applicant

-vsv

RAJA RAM MOHAN ROY LIBRARY FOUNDATION
* :"Respondents

. For The Applicant(s): . 
For The ReSpbndent(s):

Mr. A. G. Mukherjee, counsel 
Mr. D. Banerjee, counsel 
Mr. A. Das, counsel
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ORDER (ORAL)

Per: Ms. Bidisha Baneriee. Member (J): *

This application has been preferred to seek the following reliefs-'

“An order directing the respondents, the servants agents andJor 
employees and each one of them to forthwith allow the applicant to revert 
back to the post of Lower Division Clerk under RRRLF;

f:

b) Pass any other order or. orders ^and/or direction as this Hon’ble. 
TribUnal may deem fit and proper.” . *

2. Heard Id. counsel for both sides. *
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At hearing, Ld. counsel for. the applicant would allege that the lien3.
•:

of the applicant has not been maintained? however, he admits that he has 

not challenged the same and seeks liberty to withdraw the present O.A to 

prefer a fresh application seeking-appropriate reliefs.
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4. Accordingly, with the consent of both parties, we dispose of the O.A 

with liberty'to the applicant to withdrawd;he present O.A to file afresh. i
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(Bidisha Banerjee) 
Member (J)

« *V

(Nandita Chatterjee) 
Member (A)
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